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DR. KARAN SINGH : Certainly, 
attempts are belDl made by the DOW 
mana,ement to look into all the laCUDae 
that emt in tbe botel, whether tbose 
lacunae were found in the lime of the 
previous Chairman or even before that. 
We are tryin, to look into tbem. 

WRITTEN ANSWERS TO QUESTIONS 

Hllllnl'ay' In MYlOre 

·S71. SHRI K. LAKKAPPA ; 
SHRI A. SREEDHARAN : 

Will the Mlnisler of TRANSPORT 
AND SHIPPING be pleased to state: 

(3) the steps the Government of India 
have takon to improve t he National Hiih-
ways in Mysore S late during 1966-67; 
and 

(b) the financial allocation made for 
the purpose during that year 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN) : 
(a) Seventy-ono works, whose o.limated cost 
comes to 1.68 crores of rupees, were in 
proiress. In addition to them, four new 
works, estimated to cost rupees ten lakh •• 
were sanctlonod durinl tho yoar 1966-67. 

(I)) A sum of rupees 34.83 lakhs was 
allot red to Mysore Stato for the Improve-
ment of National Hllhways duriDI that 
year. 

D_d for ADlollOlDY for Hili AreU 
of DarJeeUDI 

·S77. SHRI B. K. DASCHOW-
DHURY: Will the Mialster of HOMIl 
AFFAIRS be pleased 10 state: 

(8) whether it is a fllct that there has 
been a serious development in the hill 
areas of Darjeelinl on the question of 
autonomy of these areas ; 

(b) If &0, whether It ia allo a fact tbat 
tbe demand for autoaomy was streDitbeDed 
after tbo recent deCllioD reprdln. the 
Allam rcorpDbalion ; 

(e) If so, whether Govorament are con-
,iderllII tbe demand ; 

(d) If DOt, the I'04SOlU !bttefor ; 
~ 

(e) whether people have started lilt at· 
in. on this question? 

THE MINISTBR OF STATE IN TUB 
MINISTRY OF HOME AFFAIRS (SKRI 
VIDY A CHARAN SHUKLA) : (e) to (el. 
In October, 1966 some deputations bad 
met tbe Prime Minister and raised tbe 
question of autonomy for the bill areal of 
Darjeelinl on the linos recommended for 
the Hili Areas of Alsam by the Pataskar 
Commission. The Prime Milltater, wblle 
apprcclatinl the need for development of 
this area, did not consider the aU.llllloa 
feasible. The demand for autonomy Is 
occasionally voiced In this area al public 
meetinl! but Government's view. In the 
matter remains as before. 
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·S79. SHRI PREM CHAND VERMA: 
Will tbe Mlailler of TOURISM AND 
CIVIL AVIATION be plealed to .ta .. : 

(a) Ja "b~b ,.., ~ AIr 'JId!a .... 




